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' Mem~randu~ Regar~g Replaf:~
system ment of Gold Auction 

972. SH~I M. RAM GOP AL REDDY: . 
Will the Minister of FINANCE be pleased 
to state: 

(a) whether Bombay Bullion Association 
in a memorandum to the Government 
suggested the replacement of the present 
system ofauction of gold; and 

(b) if so, the Government's reaction 
thereon? 

TIIE 
(SHRI 

MINISTER 
H.M.PATEL): 

OF FINANCE 
(a) Bombay 

Bullion A 5sociation in their repre-
sentation dated 3rd July, 1978 while 
welcoming the Government's gold 
sales policy, have suggested certain im-
pr'ovements in the existing scheme for the 
sale of gold and recommended certain 
further steps under the Gold (Control) Act for 
the success of the scheme and attainment 
of the Government's policy objectives. 

(b) On the basis of review of results of 
the auctions so far conducted and ex-
perience gained, changes are made in the 
methods of sales. A scheme for the sale 
of gold at a fixed price to goldsmiths at 
selected centres in the country, in between 
R.B. I. auctions, is also contemplated. 

B·oycott of Gold Auction by ~Jd
sDLitbs ol B~~ba'y 

973. SHRI :M. RAM GOPAL REDDY: 
Will the Minister of FINANCE be pleased 
1tate: 

(a) whether the goldsmiths of Bombay 
bnycotted the fourth gold auction; and 

{b) if so, the reasons therefor ? 

THE MINISTER OF FINANCE (SHRI 
H.M.PATEL): (a) and (b). A section 
oof .the goldsmiths of Bombay staged 
·a demonstration before the Reserve 
'Bank of India, Bombay on 14-6-78 
~hen the 4th auction of the gold 
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was being held. The re~resentatives of the 
Association met the Deputy Governor, 
Reserve Bank of India and submitted 
a memorandum. The main demand con-
tained in the mem·orandum was for direct 
sale of gold to goldsmiths at fixed prices. 

Government has taken the following 
steps to meet the demand -~r"golcbrniths :-

(i) By an Order issued by the Gold 
Control Administrator dated 2-6-78, a ban 
has been imposed on inter-dealer transac-
tions in R.B.I. gold. Dealers who pur-
chase g~ld in R.B]:., auctions can sell 
such gold only to certified goldsmiths upto 
100· grammes at a time or themselves con-
vert such gold into ornaments for sale. 

(ii) Groups of goldsmiths not exceeding 
five in number have been permitted to 
submit combined bids in the fortnightly auc-
tions conducted by the Reserve Bank of 
India. 

(iii) Co-operative societies of goldsmiths 
holding valid licences under the G~ld Con-
trol Act, have been made eligible to parti-
cipate in the auctions. 

(hr) A scheme for the sale of gold in 
small quantities to goldsmiths at fixed prices 
in between the R.B.I. auctions, from selec-
ted . cmtrcs in the country, is under the 
consid1.Tation of the Government. 

Submission of report on wages, bacomes 
and prices 
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